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Special Infrastructure Scheme in Chhattisgarh

+2693. DR. BHUSHAN LAL JANGDE: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether any proposal to sanction the establishment of new police stations
along with the construction of building and residential complexes for them in the
Naxal affected areas of Chhattisgarh has been sent to the Central Government;

(b) the reasons for not releasing the balance amount out of the amount
sanctioned under Special Infrastructure Scheme in Naxal affected areas; and

(¢) by when the Central Government would release funds for (a) and (b)
above along with the funds for computerization of all anti-terrorism schools,
Counter Insurgency and Anti Terrorist (CIAT) schools and Crime and Criminal
Tracking Network and Systems in Chhattisgarh?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
HANSRAT GANGARAM AHIR): (a) to (¢) Yes, Sir. Construction of 75 fortified
Police Stations were /sanctioned in Chhattisgarh. ¥ 118.40 crore were released to
the State Government from 2010-11 to 2015-16. A balance of ¥ 1.60 crore has
not been released due to non-receipt of Utilisation Certificates.

Under the Special Infrastructure Scheme (SI3), fund of ¥115.03 crore was
released to the State of Chhattisgarh from 2008-09 onwards. There is no balance
amount to be released to Chhattisgarh.

MHA has released ¥ 11.13 crore to Chhattisgarh for establishing/ upgradation/
running of 04 CIAT Schools during 2008-09 to 2013-14. The States are required
to continue with the funding of CIAT Schools from 2015-16 onwards from their
increased resources as per the recommendations of the 14th Finance Commission.

MHA has released a total amount of ¥44.91 crore during the period
2009-10 to March, 2016 for CCTNS project. There is no fund request from the
State of Chhattisgarh, pending with MHA.

Timeline for implementation of CCTNS

2694, SHRIMATT VANDANA CHAVAN: Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the salient features and timeline for the implementation plan of Crime
and Criminal Tracking Network and Systems (CCTNS);

(b) whether the proposed number of 14000 police stations and 6000 higher
offices have been automated after the project was approved by the Cabinet
Committee On Economic Affairs on 19th June, 2009,

TOriginal notice of the question was received in Hindi.



